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to Questions 248

Criteria for foreign collaborations in
essential and non-essential items

1434. SHRI. NARAYAN KAR; Will the
Minister of INDUSTRY be pleased to state:

(a) what are the criteria for allowing
foreign collaborations in both essential and
non-essential items; and

(b) whether in all such collaborations
provisions to extend know how for
establishing suitable auxiliary industries are
included?

THE MINISTER OF STATE IN THE
IEPARTMENT OP INDUSTRIAL
DEVELOPMENT IN THE MINISTRY OF
INDUSTRY (SHRI M. ARUNACHALAM):
(a) Import of technology is pvverned by the
Technology Policy statement of the
Government. The basic principles/governing
the import are that it is permitted only on
selected basis where the need has been
established, technology does not exist within
the country, the time taken to generate the
technology indigenously would delay the
achievement of development targets etc.
Requests for technology import are, therefore,
considered based on the above governing prin-
ciples after due evaluation.

(b) Normally requests for import of
knowhow for establishing auxiliary industry
are not made in the collaboT ration proposals.
However, where such requests are made, these
are consider, ei on merits by the Government.
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